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The 5th May 2015

No. 8Pa/Vi-5-133/2014/2515—As per Sub-rule (1) of Rule 8 of Bihar Gram
Kutchahari Secretary (Appointment, Service Conditions & Duties) Rules, 2014, Gram
Kutchahari Sachiv will be paid a fixed honorarium (contract amount) of I6,000/- (Rupees
Six Thousand only) per month. This fixed honorarium (contract amount) will be effective
from the financial year 2015-16.

By order of the Governor of Bihar,
Sd/-llegible,
Principal Secretary to the Government.
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